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*]. Shri Rajinder Singh Bisla  * 

942 Shri Hari Singh Nalwa 

MEMBERS 

3. Smt. Chandrawati 

4. Shri Brij Anand 
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* Resigned from the Membership & Chairmanship of the Com- 
mi'tee w.e.f. 2Tth July, 1994 on hisappointment 85 Chairman, 
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** Ncminated as Chairman of the Committce for the remaining 
Period of the year 1994-95 against the vacanCy caysed by ihe 
resignation of Shri Rajinder Singh Bisla, M.L A, 

*** Resigned from the membership of the Committee we.f. 20th 
September, 1994 (F.N.) on his appointment as Cabinet Minister, 

*#** Nominated asm mber of the Committee on the Public Accounts 
for the remaining period of the year 1994-95 against the vacancy 
caused by the resignation of Shri Rajinder Singh Bisla, 
M.L.A. 

#*+4#* Nominated as member of the Committee for the remaining 
period of the year 1994-95 in the vacancy caused by the 
resignation of Shri Amar Singh Dhenak, M.L.A, 
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INTRODUCTION 

I, the Chairman of the Public Accounts Committee ha ving been autho- 
rised by the Committee in this behalf, present their Thirty Ninth Report 
on the Appropriation AccountsyFinance Accounts 01 the Haryana Govern- 
ment for the year 1989-90, 

2. 'The Committec for the year 1994-95 was nominated by the Hon'ble 
Speaker in pursuance of motion moved and passed bythe Haryana Vidhan 
Sabha in its sitting held on 15 March, 1994, authorising him to nominate 
the members of the Committee on Public Accounts for the year 1994-95 
on 27th April, 1994, * 

3. The Appropriation  Accounts/Finance Accounts for the 
year 1989-90 were laid on the Table of the House on 17th December, 1991, 
Th:se accounts have disclesed excess over voted grants and ciarged . 
appropriations as detailed in the Report. The .Committze in their 
meetings held on 14th November, 1994, 15th November, 1994 and 2nd 
Japuary, 1935 considered the reasons for excess and surrenders furnished 
by the conceracd departments and the evidence tendered by them, 

4. A brief record of the proceedings of the meetings of the Committee 
has been kept.in the Haryana Vidhan Sabha Secretariat, 

- 

Chandigarh HARI SINGH NALWA 
the 1 वी February, 1995, CHAIRMAN 



EXCESS OVER VOTED GRANTS/CHARGED APPROPRIATIQNS FOR 

' THE YEAR 1989-90 REQUIRING REGULARISATION EXCESS - 

T FOR THE YEAR 1989-90 . L 

2.4 The overall saving was Rs. 433.68 crores in 23 grants and appio- 

priations. The overall excess on the other hand, was Rs. 33.63 croresin 6 

rantsfappropriations requiring regularisation uader: Atticle 205 of the 

Constitution. The details of the g rants 2re given below दा 

Grants/charged Appropriation where excess requires regularisation 

Sr.  Name and number Total Grant , Expenditure Excess 
No, of Grant - v 

1 2 लि 3 4 5 

Re\fmue‘ ’ g 

1. 6—Finance 51,51,32,000 71.26,01,624 19,74,69,624, 

2. 7—Other Administrative 1,05,63,08,000 1,08,4p,25,820 77,12,820° 
Setvices N I 

3. ही & Roads 50,04,40,000 57,05,30,342 © . 7,00,90,342 

4. 11—Urban 8,17,00,000 8,21,20,836 - 4,720,836 
_ . ‘D_e\'elopment . ह 

5. 23—Transport 1,42,63,09,500 1,44,01,35,181 1,38,25,681 

Capital 

6, IPS—Irrigat!o‘n 61,62,71,000 66,30,08,694 4.67,37,694 

33,62,61,997 

2.8 Drawal of fands in advance of requirement., 

Financial rules of the Government stipulafe that money should not फट 

drawn from the 'treasury unless required for immediate disbursement or 

had already bsen paid out of permanent advance. Drawal of advance from 

the treasury for the execution of works, comipletion of which is likely to take 
considerable time is also inadmissible, Any unspent balance is required to 

be refunded ioto-the treasury promptly. During test.check, it was noticed 

that (as detailed in Appendix II) funds aggregating Rs. 220.87 lakys drawn 
(January 1990 : Rs. 3.22 Jakhs and March 1990 : Rs. 217.65 lakhs) लि 

purchase of materials, execution of works and disbursement of grants/sub- 

sidy/loan, etc., were retained in the forms of cash or Remittance Treasury 

Receipts (RTRs) of othér forms. Out of the amounts so retaived Rs. 29.33 

1 khs were disbursed ducing 1990-91 and Rs. 191.54 lakhs were still lying- 
_ undisbursed upte the months noted against each is detailed below. The up- 

to-date position has not been intimated (November 1990).
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Drawal of fuads in advacne of requirement 

Dcpartment_foflice Month Amount 
of {in lakhs _ 

drawal —_— e ey of rupees) 

Remarks 
पर 

1 2 3 - 

-1. Housing Department 

Deputy Commissioner, March 
Kurukshetra (LIGH/- 1990 MIGH) 

Deputy Commissioner, . March - 
Sirsa (LIGH/MIGH) 1990 

18.00 

] 

Deputy Commissioner, ., March 
Narnaul (LIGH/MIGH) 1990 

23.70 

Y 

2, Medcal and H ealth Department 

Director General, 21.92 
Health Services, 
Haryana, Chandigarh 

March 
1990 

Principal, Hespital 
Engineering Institute, 
Rohtak - - 

* 0.29 

Chiel Medical Officer, 
Sirsa - - 

The amount drawn apd handed 
Loverto Sub Divisional Officers 
(Civil) Thanesar and Pehowa 

fordisbursement cf loans under 
LIGH/MIGH schemes Were 

.still Iying undisburséd (Angust 
1990y, 

Th.e amount drawn for disburse- 
ment  of loans vader LIGH/ 

7 —=—MIGH "schemes was" still iying 
undisbursed (Auvgust 1990). 

——— g i, o 

The amount drawn for disbur- 
sement of loans to beneficiaries 
under LIGH/MIGH schemeg 
was retajined ina saving bank 
-account (Avgust 1990y, - 

Of the total amount of 
Rs. 21.92-lakhs, Rs. 20.81 lakhs: 
were drawn and retained in the 
shape of RTRs. Anamount of 
Rs. 0.30 lakh drawn for the 
purchase of film slides was - 
i¥Tng uwnd isbursed as.the'mate- 
riathad ngt™ been “supplied by 
the firm. Out of another 
amount of Rs. 0.81 lakh 
drawn for the purchase of tape 
recorders. Rs.'0.75 "lakh'were 
paid tp thefirm .and the 
balance amount of Rs. 0.06 
lakh was yet to bepaid to the 
firm which were to supply the 
leather _ ¢ases for the fape 
recorders. (August 1990), - 

The amountdrawn for the 
purchase (एव certain  material 
and retained जा the shape of 
bank drafts in the first instance 
was paid tothe firm only पा May 1990, . 

The_amount was drawn सााएँ 
retained in the, shape of bank 
drafts. The purpose. of with- 
drawal, details of marerial 
received * dnd particulags  of 
payment made to the firm were 
not intimated .(August 1990), 
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. 1 ) 2 3 4 

13" Industries Department 

' General Manager, March 1.34 The amount drawn from trea- 
Distt. Industries 1990 sury for making payment of 
Centre Gurgaon honprarium (0 enumer-tors for 
{Contingency) conducting census of 5120 

units in the State was retained 
J- ,in the shape of bank draft and 

" was still ~ lying " undisbursed 
i T (August 1990). 

Geueral Manager, .. March 0.42 The amount drawn for disbur- 
Distt, Industries . 1990 sement a8 shed subsidy to the 
Centre, Gurgaon beneficiaries was lying undis- 
(Loan and Subsidy) bursed in the shape of bkank 

drafts (Auvgust 19900. - - - 

-, General Manager,:.. . -March 0.60 - Out of the total. amount of 
Distt. Industries . 1990 Rs. 0.60 lakh drawn, Rs. (.32 

. Centre Sonepat . - lakh were intended for payment 
- {Contingency) . of honorarium to: enumerators 

. of census work एव SIDO units, 
Rs. 0.24 lakh , foc subsidy o 
small scale .units for the pur- 
chase of festing equipments and 
Rs. 0.041akh for the purchase 

- of furniture. The entire amount 
: is- lying undisbursed {Auguost 
t- - 5 1950). o 
1 - 

General Manager, " March 0.44 The amount drawn for making 
Distt. Industries  " 1990 payment of subsidy to varipas 
Centre, Jind - bepeficiaries under Handlpom 

and shos making schemes was 
lying undisbursed io the shape 
of RTRs (August 1990). 

General Manager, March 0.42 The amount drawn for releasing 
Distt. Indvstries 1990 subsidy under various schemes 
Centre Kurukshetsa like work-shop shed, toolkits 

and stipend for training was 
disbursed oaly in July 1990, 

4. Education 

Distt. Education March 7.93 Out of Rs. 7.93 lakhs, Rs. 4.57 
Officer, Ambala City 1990 lakhs were drawn for the pur- 

chase of uniform cloth for free 
supply to students of Scheduled 
Castesand weaker secttons and 
Rs. 3.36 lakhs on account of 
pay and allowances लि February 
1989 to Employees working 
under Adult Edceation Prog- 
ramme. The eptite graant was 
lying unutilised (August 1990), 

Principal, Govt. March 0.57 Dut of Rs. 0.57 lakh, Rs.0.35 
National College 1990 lakh were drawnduring March 
Sirsa 1990 for the purchase of furni- 

ture and Rs, 0.22 Jakh for the 
purchase of service stamps. 
Though the amount of Rs.0.35
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Block Edugcation March 0.21 
Officer-11 1990 

Charkhi Dadrl 

Industrisl Trilning Department 

Principal, i Mareh ™ " 2.40 
Industrial Training 15850 
Igstitate, Gohiaga . 

Co-operation Department 

Registraf, . March 8.92 
Co-opérative 1950 
Societles Haryana 
Chandigarh 

lakh was shown as paid through 
bapk draft in” the cash book in 
March 1990, the bankdraft was- 
lying with the department. The 
service stamps’ ., weré_ actually 

purchased in° May™ 1990°'apd not 
in March 1990 T 

The amount drawnin March 
1990 for the purchase of certain 
material was utilifed in May 1990 
but detailid_ of the material pur- 
chased and its' costhad not 
been intimated (August 1990] , 

The amount drawn for the 
-purchase of surface and teol 
Grinders, and retdined in the 
shape of bank draftwaslying 
undisbursed {(August 1990). 

The entire amount drawn for 
procuremest of  compuler 
through Maticnal Co-cpeeative 
Development Corporation was 
placed in - suspense account of 

_ . the Co-operative bank and 
order for thesupply of com- 
puterhad not teen placed- 
(August 1990).
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-~ OBSERVATIONS/RECOMMENDATIONS OF THE COMMITTEE 

) हट पाया reasons for the excess expenditore over various _grants-were___ 

a"'ttri__buted due todrawal of funds in advance from the Treasury/Banks and 

w:'_t'hholding the same with the Department as unused for a considerable time. 

Diring the course of oral examination the Committee .observed that six . 
‘Departments ‘namely, Housing, Health, Indastries,  Education, Industrial 
Training and Co-operation have withdrawn the funds in advamce and withheld 
with them as unused till a long time, and the Government thus saffered heavy 
Toss of interest and other necessaty expenditure/requiréments as such new schiemes 

coald रण कह implemented due to paucity of funds, 

The withdrawal of funds उप advance पिता Treasury or banks. and with- 

holding -the same with the depariment’ as unused for a considerable time is 

against the financial rales of the Government which stipnlafes that money 

should not he drawn from treasury unless required for immediate disbursement ' 

or-had already been paid out of permanent advance. Any unspent balance is 

required to be refunded into Treasury promptly. 
L3 

f 

The Committee observed that फिट Departments concerned may be: asked 
to जि the responsibility for such misutifisaticn of . funds and action फल taken 
against -the cencerned officers/officials under intimation of the Committee. 

_ " बह Committee also observed that reasons for the excess:over: grants were 
aftribated due to Wrong estimation of the Departments. 

-.t--The- Committee recommend that ‘the Finance Department should re-iterate 
its previous circularsfinstructions regarding excess of Expenditure and drawal of 
funds in advance to all Heads of Departments and the responsibility of Drawing 
and Disbursing O Mcers/Controlling -QHicers for any kind of mis-appropriation/ 
mis-utilisation "एव funds be fixed in futare 

Sobject. fo these ohsérvations, the Committee recommends that excess 
expenditure detailed: above may be regolarised- by the Legislature in the 
manzter prescribed under article .205 of the Constitution of India, 

नि 
ब
ी
 

26277—H.Y.S.—H.G.P., Ghd. 
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